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Complaints against principals

3317. SHRI SARADA MOHANTY: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the All India Kendriya
Vidyalaya Teachers Association (AIKVTA)
has brought to notice of the KVS the corrupt
practices and administrative irregularities
committed by certain Kendriya Vidyalaya
Principals;

(b) if so, what are the details thereof; and

(c) the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a) to
(c) Yes, Sir, Kendriya Vidyalaya Sangathan
has intimated that All India Kendriya Vidyalaya
Teachers Association (AIKVTA) has during
1993-94, brought to notice complaints relating
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to alleged irregularities against Principals of
some Kendriya Vidyalayas. The Sangathan has
initiated necessary action as per rules,
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Financial Assistance for Open
Universities

3319. SHRI V. HANUMANTHA RAO:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) how many Open Universities are
presently functioning under University Grants
Commission affiliation;

(b) whether there is any effort to have
common syllabi or courses for all these Open
Universities;
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(c) whether the UGC is extending any
financial assistance to these Open Universities;
and

(d) if so, the details of assistance given. by
UGC to these Open Universities?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a)
According to the information furnished by the
University Grants Commission (UGC), the
following Universities are presently
functioning as Open Universities:—

1. Dr. B.R. Ambedkar University,
Hyderabad

2. Indira Gandhi National Open
University, New Delhi

3. Kota Open University, Kota

4. Yashwantrao Chavan Maharashtra
Open University, Nasik

Universities are not affiliated to the U.G.C.

(b) As per provisions of Section 5, of the
IGNOU Act, the University has set up a
Distance Education Council to look after the
Open University/Distance Education system
for the promotion, coordination and
determination of their standards. Distance
Education Council is taking steps for
networking the State Open Universities for
sharing courses and programmes for all Open
Universities, and developing a pattern and
structure for the Open University Programme
that would facilitate student mobility among
programmes.

(c) No Sir.

(d) IGNOU is fully funded by the
Government of India whereas the State Open
Universities receive financial support from the
Indira Gandhi National Open University on
the recommendation of Distance Education
Council. Such assistance includes support to
develop new programmes and courses. Besides,
course materials already produced by the
IGNOU and other Open Universities are made
available to new State Open Universities so that
access to Open University Programme is
widened.

Modification of Transfer Policy of KVS

3320. SHRI SARADA MOHANTY: Will
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1o Questions 128

the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have any plan to
modify the existing transfer policy of Kendriya
Vidyalaya Sangathan;

(b) if so, whether the recognised service
Associations of Kendriya Vidyalaya Sangathan
have been consulted on the matter; and

(c) if so, what is the reaction of the
Associations?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (KUMARI SELJA): (a)
No, Sir.

(b) and (c) Do not airse.
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Posting of a TGT in KV Rangapuri

3322. SHRI GOVIND RAM MIRI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to refer to the

N



